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AUTHORITATIVE ENGLISH TEXT

H.P. ORDINANCE NO. 2 OF 2022

THE HIMACHAL PRADESH PAYMENT OF INCOME TAX ON SALARIES AND
ALLOWANCES OF CERTAIN CATEGORIES ORDINANCE, 2022

Promulgated by the Governor of Himachal Pradesh in the Seventy-third Year of the
Republic of India.

AN ORDINANCE to amend the provisions regarding payment of Income Tax on the Salaries
and Allowances of Ministers, Speaker, Deputy Speaker and Members of the Legislative Assembly.

WHEREAS, the Legislative Assembly of Himachal Pradesh is not in session and the
Governor of Himachal Pradesh is satisfied that the circumstances exist which render it necessary
for him to take immediate action;

Now, THEREFORE, in exercise of the powers conferred by clause (1) of Article 213 of the
Constitution of India, the Governor of Himachal Pradesh is pleased to promulgate the following
Ordinance:—

CHAPTER-I
PRELIMINARY

1. Short title and commencement.—This Ordinance may be called the Himachal
Pradesh Payment of Income Tax on Salaries and Allowances of Certain Categories Ordinance,
2022.
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CHAPTER-II
AMENDMENT OF THE SALARIES AND ALLOWANCES OF MINISTERS
(HIMACHAL PRADESH) ACT, 2000

2. Omission of Section 12.—In the Salaries and Allowances of Ministers (Himachal
Prdesh) Act, 2000, section 12 shall be omitted.

CHAPTER-III
AMENDMENT OF THE HIMACHAL PRADESH LEGISLATIVE ASSEMBLY SPEAKER'S
AND DEPUTY SPEAKER'S SALARIES ACT, 1971

3.  Omission of Section 11-A.—In the Himachal Pradesh Legislative Assembly Speaker's
and Deputy Speaker's Salaries Act, 1971, Section 11-A shall be omitted.

CHAPTER-IV
AMENDMENT OF THE HIMACHAL PRADESH LEGISLATIVE ASSEMBLY
(ALLOWANCES AND PENSION OF MEMBERS) ACT, 1971

4. Omission of Section 6-AA.—In the Himachal Pradesh Legislative Assembly
(Allowances and Pension of Members) Act, 1971, Section 6-AA shall be omitted.

(RAJENDRA VISHWANATH ARLEKAR),
Governor, Himachal Pradesh.

(RAJEEV BHARDWADJ)
Pr. Secretary (Law).
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